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Judgement

 

Padam Narain Mishra, J

 

1. List revised.

 

2. Learned counsel for the applicant is not present. However, Sri Alankar Pandey, learned counsel for

opposite party no. 2 is present.

 

2. The present application is dismissed for want of prosecution.

 

4. Interim order, if any, stands vacated.
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